CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH -
NEW DELHI

0.A. ND.1623/88

New Oelhi this the 14th day of December, 1993,

CORAM 3

LA

THE HDN'BLE MR. JUSTICE B. C. SAKSENA, VICE CHA IRMAN

THZ HON'BLE MR. S. R. ADIGE, MEMBER (A)

s/shri

1. V. Ko Bhatia S/0 Shri K. L. Bhatia

2. A. P. Sachdava S/0 Shri J. N. Sachdsva
3 Ae P. Sharma=1I, $/0 Shri S. N. Sharma

4, A. K. Sikdar 5/0 Shri S. K. Sikdar

5. R. M. Kapoor 5/0 Late Shri R. L. Kapoor
6. R. S. Manaktela 5/0 Shri S. Jaswant Singh

7. R. K. Jain 8/0 Shri ™. L. Jain

8. K. S. Rana $/0 Shri Suaroop Singh

9, Naresh Chand-I $/0 Shri Niader Singh
10. Harcharan Singh S$/0 Shri Ajit Singh
11, Bhupinder Singh-I1I $/0 Shri Gurdev Singh

12, M. S. Yadva S/0 Shri Sultan Singh

13. Cecil Raj 8/0 Late Shri J. Sylvester

14. Jai Prakash S/0 Shri Sum r Chand
- 15, A. S, Bansal S/0 Shri R. S. Bansal

All the Applicants working as 3.

Senior Draftsman,

Central Electricity Authority,
Sewa Bhawan, R. K. Puram,

New Delhi, s

8y Advocate Shri E. X. Joseph though
nons appsarsd

Versus

1. Union of India through
Secretary, Ministry of
Energy (Department of Pouwer),
Shram Shakti Bhawan,

New Delhi = 110001,

2, . Central Electricity Authority
through its Secrstary,
Sewa Bhawan, R.K. Puram,
New Delhi.

3. Shri Satnam Singh,
Sr. Draftsman, Central
Electricity Authority,
Sewa Bhawan, R.K. Puram,
New Delhi.

Applicants



/&

4, Smt. Krishna Nagpal,
Sr, Oraftsman, C.C.A.,
Sewa Bhawan, R.K. Puram,
New Belhi.

B. Shri Sohan Lal,
Sr. Oraftsman, C.Z.A.,
Sewa Bhawan, R. K. Puram,
New Delhi.

6. Shri Nirmal Singh,
Jr. Draftsman, C.L.A.,
Sewa Bhawan, R.K. Puram,
Neu Delhi.

Te Shri M. K. Mahndirata,
\JI'. Draftsmang Coi‘:oga,

Sewz Bhawan, R.K. Puram,
New Qelhi. ‘ 0o e Respondents

By Advocate Shri K. L. Bhandula

ORDLR (ORAL)

Hon'ble Mr. S. R. Adige, Member (A) =

Nene for applicants though called ocut tuice.
This ‘is the fcurtﬁ consecut ive occasion on which
tha\applicants remainsd absent. Shri K. L. Bhandula,
learned counsel, is, houwever, present on behalf af
ths respondents. In this application Shri V. K.
Bhatia and 14 others, Senior Oraftsmen in the
Central Electricity Autherity (CEA for short),

R. Ko Puram, New Delhi, have impugned the memorandum

dated 16.8.1588 (Annexure A=7) containing the seniority

list in the grade of Junior Draftsmen (£&M) in the

CtA as on 706.19889

2. Shri Bhandula, ;aarnqd counsel appearing for the
vews jauma&bcuT’

respondents, - have-averred that the seniority list

challenged by the applicants was issued pursuant to

the Tribunal's judgment dated 16,10.1987 in 0.A. No.

262/86 which has been upheld by the Suprems Court on

10.3.1988 in SuP (C) No. 1446/88.
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Se Gn-a peruaal of the material on record, we arse
sat iafied that the lmpugnad seniority list has besn
prepared in accordance with the Tribunal's judgment
dated 16.10.1987 as uphald by the Supreme Court in
SLP (C) No. 14456/88. Under these circumstances,

the impugned seniority list warrants no interference
and this application is accordinély dismissed.

No costs,
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( g, A lge ). ‘ ( Be C. Saksena )
Member (A) Vice-Chairman (2)



